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Title: Introduction of the Constitution (Amendment) Bill, 2012 (Amendment of the Seventh Schedule).

off &Rt 3. 38R (ToguR): #BIG, A YA BT & HRA P Afenet BI i Hollersl Bl drel FERIP B g:renfia ool &t swepafe ¢t
S

MR. CHAIRMAN: The question is:

"That leave be granted to introduce a Bill further to amend the Constitution of India."

The motion was adopted.
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